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SHRI V. PRASAD "RAO:- 1 am not
talking of the mining operations as Such but
‘of those companies that were actually dealing
with the expert of these' ' things',
'transhipment  find
other'm concerns.'

SHRI MANUBHAI SHAH: As I said, the
State' Trading' Corporation has only the
servicing function, and thosejagenqtes like,
merchants or traders or commission agents

still continue <io exist. The -State Tratfin.fi

Corporation. generally ,qpera.tes through,
them.and so nobody, ffcbcung displaced.
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SHRI T. BODRA: Sir, in view of the fact

that in Bihar State the output of iron ore is
more than that in Orissa State, how it is that

State Trading Corporation is giving prefer-
ence to Orissa State and not to Bihar?
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SHRI , SATISH CHANDRA: 1I
depends' oh- the' Cq of the iron
ore, availability of transport, the capacity? Of
the, newest port to handle the traffic, so many
factors come in.

SiiR!, AMOLAKH.CHA”D:..! put a
question earlier and the hon! Deputy
Minister said that he could not fol

low. ' T wanted"tcrknow m 'this/ "When

the State Trading Corporation has
taken pver the distribution of cement
and other materials and are getting
profits out 'of it, aiv they liable to
pay for. any. clWfjes .that may arise
on .account egiigerice- of their

agents or not?

SHRI MANUBHAI SHAH: As far as "the"’
qju'es'tidS of profits i of the State Trading"
Corpforation'for internal distribution of
cement and other commodities is ' concerned,
"this Corporation is like any private limited
company. If overall profits are there, they will
certainly declare a dividend like 'all other-
public corporations'-of the Government of
India.'" As for the special profits made"
because we had to import a certain amount of
foreign cement and"“wTiicfi'dldYhot fully
materialise, as-the'House is aware;"in the
Budget we have provided fox a National"
Road ' Development Eund to which a large'
part of that money will be allocated.

EXTERNAL RESOURCES; FOR THE ' SEEOND
FIVE YEAR PLAN

*272r SHRI M. H. SAMUEL: , . Will the
Minister of PLANNING, be pleased to.state:

(a) whether the Planning Commission has
completed the survey of the external
resources for the Second Five Year Plan;

Cb) whether any greater gap has been
foreshadowed in the resources of the Plan;
and

(c) if so, what steps Government propose
to take to bridge the gap?

THE DEPUTY MINISTER oF PLANNING
<SHRI S. N. MiSHRA): (a) and (b). Ina
Memorandum on
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*Appgreisalvoand-q Progpecis . af
Secund Five Year Plan' which was
congidered by 1he National Dewlop-
mérf Ewieil ‘od ik £ {Brd Bnd " 4th
WMoy 1958 A which: 'will/shottly' Bé
plaud in ' iParbiament, ighed Planning
mnm.s.mn hfn aur\E(vud the @G?I ion
wﬁdrdmg" Ph.!.{ t{ t‘t.z')&?c'n ot
Yieond Prag 1! KB i\& (-alféullatldﬁs
1hém‘\ggr}‘gdte W R B latce ot
Raymepis,over . ihe, Plan period is g5ti-
e hobot %g;,.h?ﬂﬂsmm 8
campared 1o the gorigingl, witimate of
Rs. 1,100 crores.
adt [lg Yo me ur Brg sailer ot o0
g6 The  ad 1tx9gq.l prmpunts, | of
ém'(rign «-xvh;mgr quuncdu—ovm‘ ;md
above the amounis of external assist-
ohep-athorised, sofarabutstill 4 be
utilised—iy orday. toe G, the. estimaled
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pyyments, gap dwing (the xest. of.the -

Plan period may he placed at arousd

R 500 crorea. Further  guthorisa-
tions  of externa! assistencl  luare
expected.  Efforts will also be made,

to rmeduce!the «payiments | (gap, [te the
edtentofegmbie, ithrough Anefeases  n
copporisybeyond the devels: o amsumed
and; throngh further 4ayingd in imporis
which may.invalve..posigonement - of
ﬁamm.ﬁ}ammmjetm ao ot

b $mn. M J.i, .‘-:MIUE-L i.-. um:. J,hr
final revision for the vear or is-there
going to be another revision of the
estimates am;[E resoyrce; hefore the
current vear is out?

MR C;HAIRM.AN Is the Plan linal-
Iy revised, or is,jt -subject to further
revision?

~:m, TUT :{r 41t
TAWRRRRL AT REHRU! As
U‘It‘ Hm,m perhans know'-. wp  had
regendly o meeting of the National |

Development Couneil 'considering this
very 'thatter, and the difficulties in

the way of our being, able to fulfil the

Plan wholly, as was intended, that is,
spending Rs. 4,800 crores, werk  dis-
cussed. On the ong hand we were

anxious o fulfil it completelys on the

other we had to:take:h reklistie Aview.
Sa in the balance” we derided ta
separate, to have two Msts' ot prajects,
ane the major list! comprising  dbout
Rs. 4,500 crores, which fust in'"' any
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eV by < BARY thypugh; the, pther ]1“;1.

e fBopy, b tackle as f;u as pmmph'
W%; 19, 9¢ keep: the, Flau‘asnﬁj hoje
|!I]'i]’d\ L sad. taking @ Jealisty vle
we separate the work in the lan n
his, way, That i3, a 'gnnll a relative-
Ty ;,rqa'Il pmt ft w u( in" the
wumq Tis, u!‘l::.}'.l }l{ Hopu 1o dndlm-
tyke 70 f'n lJI. I?rhéw‘ﬁb]e or 1‘!
\l.1TI 0 ﬂ ;n t;m- next’ Plan. -

Syt P!‘HI*PES!"[ GupPTAY ¢ 'Ma’a.-"”f
know, Sir. which the projects whicha
Hanes been sz mabydped i thaty  seeend
Lt pho jothen gist ,m..whiqh_,,thc. Prime
Manistar had jast refersed? o
I, - 1t ooopfr -_~fr1' il

:mw J*Wk AHARLAL hEHRU My
codlcague. #\H WReRuby. -Mﬁ”ﬁ'-‘vﬁ‘fw ""1!‘”
presently, puh, dhe, Ruinted  documeny
an..&he T-*bl-w*xpl aiing -#J{ th&%w B
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1 BHAL, 1\ M LiNGAM nJ:n ?wquﬁ
vk Boreignoexahangd . 2D Y11
o, (Biry Al the .impactnol  Dorrew-
ings luring 1thho Soevend  Fiver Yoy
Phan  petiod on e Thivd -Plas) has
heenitakant into;: eonpidenations by the
Government and, if so. what is the
Goyernmpepyy view - with -, xegard ~to
Ly AREpFEmdte requirements . far
taw Third Elay han'mg regard to the
repavments that will have to be madp
during that Plan peried as a resull af
L. bm'ruwing‘i for \bg preseny Plan?

. -mm .J,;:gwmn,m.n.L “REHRU: Fu
[;.gm nm,., tqklpg! into cqumd;;rauqd
Lhay factor | Js. gonhingpously . bearing
dgwn, upen, ps; Sowe. gapngl, forgey
iti Wit haye, alwq,p to, keep it 1b{;£9,r;,
s ' everylhing . And. as ﬁua plany
ning for the Third Plan jtyis. a. lithe
hit ;;umuuu {or, me fo give an gng
wer 1o h..n :-311‘h lwt 1hat, Third Plan
will n‘nuruliy grow oul of the Second
Plap, as, planning is.a continuous pre-
cess, gnd will depend a great deal gy
manv  factors which ,ane, not., . quity
eortnin vet. Among the major factors
wag Id he the, sty Of,,ﬂlﬂ-‘ agricylin-
ral’ pradietion .

Sty HHUPFSH GUPTA: May I

knbw the total amn{mt "of forr-ipn
exrhange allocatedd PARIAIE sl HA
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Second Plan for the private sector and
whether it is a fact that these allocations for
the private sector have since been
considerably increased?

Oral Answers

SHrRI S. N. MISHRA: It is difficult to
indicate any precise figure so far as foreign
exchange for the private sector is concerned.
We had not thought in those terms; it
depended upon so many things as we
proceeded on.

SHrRI BHUPESH GUPTA: I don't know in
what terms the hon. Minister thinks. But it is
quite clear from the Plan that the separation
was made between the private and public sec-
tors under different concepts. In that case, I
would like to know whether it is a fact that
after the Plan had been published, the private
sector made a demand that their foreign
exchange allocation should be increased by
about Rs. 100 crores. I want to know whether
it is true and if so, whether the Government
had yielded to any extent to that particular
demand.

SHRI JAWAHARLAL NEHRU: This point
is analysed in the memorandum that is going
to be placed on the Table of the House
presently but may I say one thing, that when
we talk about private sector and public sector,
the private sector itself is undertaking work in
the Plan. For instance, one of the major things
that the private sector is doing is the Tata Iron
and Steel Works doubling its capacity. That is
very much in the Plan and very much desired
by us and therefore we are helping them to do
so0. So it is not as if they are doing something
off their own bat. In the main they are
carrying out the directions given to them but
these matters, as I said, are explained in the
memorandum.

SHRI
Minister.

BHUPESH GUPTA: The Prime

MR. CHAIRMAN: This is not a discussion
on planning.

[ RAJYA SABHA ]
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DEFERRED PAYMENT SCHEMES

"273. SHRI BABUBHAI M. CHINALI: Will
the Minister of COMMERCE AOT INDUSTRY be
pleased to state:

(a) the consents so far given to
applications under deferred payment scheme
to private and public sector;

(b) the number of such schemes so far
entered through the State  Trading
Corporation; and

(c) the value and terms of all the consents
under parts (a) and (b) above?

THE MINISTER ofF INDUSTRY (SHRI
MANUBHAI SHAH): (a) A statement is laid on
the Table of the House.

(b) Two.

(c) It will not be possible to enumerate
the value and terms of all the consents under
parts (a) and (b), but kave they follow the
general patterns of deferred payments which
have been announced from time to time for
policy governing imports of capital goods,
plants, machinery and equipment.

STATEMENT

Particulars of consents given to appli.
cations under the Deferred Payment
Scheme

PRIVATE SECTOR (approved since
January, 1957)

No. of
Ncwneofthelndustry consents
given
1, Paper Indusiry. ‘ . 8
2, Non Ferrous Metals
Industry . . 5
3. Textiles {Non-cotton)
Industry . . 7
4. Automobile Tndustry . 5
5. Chemical and Pharmaceuti-
cal Indusiry . . 18
6. Engineering Industry . 1

2. Blectrical Irdustry | . 4



